e

CENTRAL ADMINISTRATIVE TRIBUNAL i2>
PRINCIPAL BENCH

C.P. No.232 OF 20028
IN
0.A. No.b46 OF 2001

New Delhi, this the 19th day of August. 2002

HON’RBLE SHRT SHANKER RAJU, JUDICIAL MEMBER
HON’BLF SHRI R.K. UPADHYAYA, ADMINISTRATIVE MEMBFER

Krishana Nand S/o0 Shri Domamn
R/c H.No.77, Shyam Colony,
8a1labh Garh, (Harvana).
....Applicant
(Bv Advocate : Shri U. Srivastava)

Versus

-

Dr. Anandita Mandal
NDirector G.B. Pant Hospital,
NJM, Marg, New Delhi,

2. Shri L.R. Aggarwal,
Medical Superintendent,
Govt. of NCT of Delhi,
G.B. Pant Hospital, New Delhi.
..... Respondents
(Bv Advocate : Shri Vijay Pandita)

ORDER (ORAL)

SHRI SHANKER RAJU, JUDICTIAL MEMBER:

As the appointment order has been issue? by
the - respondents, .CP has become infructuous.
Accordingly CP 232/72003 is dismissed. Notice issued

to the respondent No.2 is discharaged.

s — S Rap

(R.K. UPADHYAYA) (SHANKER RAJU)
ADMINISTRATIVE MEMBER JUDICTAL MEMBER
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